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Department for Promotion of Industry and Internal Trade

HTAT/No.CGPDTM-17031(11)/1/2021-CGOFFICE/3 &

OFFICE ORDER

& /Date: 07.11.2023

A committee is hereby constituted to review the Office Order 34 dated 03.06.2016
and all other orders which are not revised for more than 5 years. After review the
committee provide their suggestions for appropriate changes. The composition of

committee is as under:

1 SmtRekha V., JC Chairman
2 Shri Anoop K. Joy, JC Member
3 Shri M. Ravi Shankar, DC -do-
4  Dr. Bhanumathi R., DC -do-
5  Shri Debasish Banerjee, AC -do-
6 Shri Sagar Baburao Pol, AC -do-
7 Shri Raghavendra Madasetty, AC -do-
8  Shri Sushil Kumar, AC -do-
9 Ms. Mehak, Examiner -do-
10 Shri Arnab Bhattacharyya, Examiner -do-
2. The committee should review all the relevant Office Order, Circular etc. and

provide their suggestion for appropriate changes thetein on or before 30.11.2023.

3. This issues with approval of the Controller General of Patents, Designs & Trade

Marks.

To

All above mentioned officers.
Copy to:-
Head of Office, RGNIIPM, Nagpur.
The Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned officers.
Guard file.
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(Hemant Sadashiv'Borale)

Director

. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

Head of Office, IT office, Delhi (for uploading on official website).



